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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 3rd March, 2026

S.0. 1146(E).—In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the Green field stretch of
land from Km.0+000 to Km.7+200 and from Km.7+200 to Km.27+000 of the Bairiya-Arrah National Highway
(Highway Number yet to be assigned) for building (widening / four-laning, etc.), maintenance, management and
operation in the State of Uttar Pradesh and Bihar

SCHEDULE
Land acquisition on National Highway (Highway Number Yet to be Assigned) in the State Uttar
Pradesh and Bihar
SL CALA Stretch State District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7
1
1 District  |[No Yetto| BIHAR |BHOJPUR Arrah 1 Sarsiwan
Land be
Acquisition | Assigned 2 |Basantpur
Officer KM 7.2
TO KM 3 |Bela
27 4 |Nayagaon

5 |Sobhi Dumra

6 |Nirmalpur
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Kondaraha

20 \Barka Dumro

21 |Urdhwanpur

22 |Badahara

23 |Habib Alipur Singi

Barhara 1 |Majhauli
2 |Sohra
3 Nurpur
4 |Parasrampur
5 |Kudaria
6 |Jokahri
7 |Pakri
Addmonal No Yetto| UTTAR BALLIA Bairia 1 Bhikha Chhapra
District be PRADESH
Magistrate | Assigned 2 Ibarahimabad
KM 0 TO Uparwar
KM 7.2
3 Sukrauli

4 Sonki Bhat

5 Khawashpur

Sripatipur

Rampur

8 Rampur Korahara

9 Kawal Chhapra
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10
11
12
13
14
15
16
17
18
19

Raghunathpur
Kondaraha
Chhapra
Khalifatola
Haritola
Ramphatola
Lachman Chhapra
Rameshur Raitola
Naurang Raitola

Mahaji Dokari
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